.

IE THE NATIONAL GREEN TRIBUNAL,

:\, RINCIPAL BENC ) —
L —ORIG 4 BENCH, NEW-DELII
ORIGINAL APPLICATION NO. 399 OF 2022 ) Renwnbove d an
2 J202% [LZB

IN THE MATTER OF:

RAM EKBAL RAI & ORS,
....... PIETITIONER
VERSUS

STATE OF BIHAR & ORS. RESPONDE
LTRSS e iSPONDENTS

AMENDED MEMO OF PARTIES

Mr. RAM EKBAL RALI,
Bhatolia Village, Bharampur P.O.
Karman Thana, Motipur, MuzafT: a;'pur
Bihar-843111 ’
Phone no.: 9835086923
Email: nitesh843111@gmail.com
VERSUS )

PETITIONER

1. State of Bihar,

/ Through the Chief Secretary,
Government of Bihar, Main Secretariat,
Patna, Bihar — 800015
Email: cs-bihar@nic.in

2. Principal Secretary,
U< Department of Environment,
¢ Forest and Climate Change,
Government of Bihar,
Aranya Bhawan,
Shahid Pir Ali Khan Path, Patna - 800014 .
Email: efd-bih@nic.in (RESPONDENT NO.2)

3. Principal Chief Conserv

.~ Government of Bihar,
Bihar Forest Department,
Vishweshwariah Complex Chowti Manzil,
Technology Bhavan, i
Beli Raod Patna, Bihar-800015 ‘

(RPSPONDENT NO.3)

Email: pccf—br@nic.in
4. -Bihar State Pollution Control Board,

/ Through its Chairman,
Parivesh Bhawan, Plot No. NS -B/2,

Patliputra Industrial Area,
i ihar — 800010 ,
patliputra, Patna, Bihar — 800 (RESPONDENT o)

Email: msbspcb-bih@gov.in/bspcb@yahoo.com
Director General of Police, Bihar,

Bihar Police Headquarters,

Sardar Patel Bhawan, Nehru Marg, Patna - 800 023

' Email:vdgp-bih@nic.in
6. District Magistrate, Muzaffarpur,

(RESPONDENT NO.1)

ator of Forests (HOFF),

5,
z

(RESPONDENT NO.3)

i :\//Beside Office OfCo]lcctori.ate, . 42001
Sutapatti, Pokhraira, Muzaffarpur, Bihar 8 (RESPONDENT -

e Email: dm—muzaffarpur,bih_@nic.l,n o e <) 3

i 77$Nagendra Kumar z . e ;

‘% S/OL Chandra Sahni, R/O VJll-ScnuarlPunum am, |

S aRam 0 ’ (RESPONDENT NO.7) |

Bihar

PO+P S-Motipur; Muzaffarpur,

- 8. Sashi Kumar \ I ur]—laraL‘ma ‘ |
~ S/O Ram Vriksh Prasad, R/O Vill-Ka yanp ih (RESPONDENT NO.8) |
P.O-Morsand, p.S-Motipurs, Muzaffarpuf, Bihar

|

C} Scanned with OKEN Scanner



9./-"Sunil Kumar
_Y S/0 Ram Vriksh Prasad, R/O Vill-KalyanpurHarauna,

PO-Morsand, P.S-Motipur MuzafTfar : :
: , P pur MuzafTarpur, Bihar 5P N : .
\1/9;’ hisaiieevi pur, Bihar (RESPONDENT NO.9) 7] R 3t 7.
DY l;ﬂtc Rnn'm Chandra Sahni R/O Vill-SenuvariPurushottam, %
I?O.+l §-Motmur, Muzaffarpur, Bihar (RESPONDENT NO.10
/_.,1,],. Anil Kumar . ) - 1r ]eaclé,d
' 8/0 Ram ChandraSahni, R/O Vill-SenuariPurashottam, ’\df
P.O+P.S-Motipur, Muzaffarpur, Bihar (RESPONDENTNO.IT) |+ & o
12, Prabhu Sahni ' B (M ( 7200
X/ §/0 RajendraSahni R/O Vill-Senuari Purushottam |
PO+P S-Motipur Muzaffarpur, Bi . ) SNT i
pur, Bihar :gp NT NO.12 A
13, pevendra Sahul (RESPONDENTNO.12) [ 0T A
V' s/0 NathuniS'ahni R/O Vill-Senuari Purushottam, Nz . 2/702?'/ﬁ
P.0+P.S-Motipur Muzaffarpur, Bihar (RESPONDENT NO.13)

14}. Nageshwar Sahni
\/ S/O Nathuni Sahni R/O Vill-Senuari Purushottam,

P.O+P S-Moti - i Y
\/ /0 JaylalSahni R/O Vill-SenuariPurushottam,
* PO+P.S-Motipur Muzaffarpur, Bihar
\1{6; thendra Kumar
S/0 RamadharSahni, R/O Vill-Kalyanpur Harauna,
.P.O-Mobrsand, P.S-Motipur, Muzaffarpur, Bihar
\1;. Vijay Bhagat
S/0 Baja Ram Bhagat C/O Arvind Kumar R/O Vill-Senuari Purushottam,
P.0-+P.S-Motipur Muzaffarpur, Bihar (RESPONDENT NO.17)
“1/8. Police Sahni
$/O MuniLalSahni R/O Vill-KalyanpurHarauna,
PO-Morsand, P.S-Motipur Muzaffarpur, Bihar
1/9. Jitendra Kumar
S/O Late Akildeo Prasad, R/O Vill-Harma,
p.O-Kalwari P.S-Kaanti. Distt-Muzaffarpur, Bihar

(RESPONDENT NO.15)

(RESPONDENT NO. 16)

(RESPONDENT NO.18)

(RESPONDENT NO.19)

20. Suresh Kumar

~
/ /O Shankar Prasad R/O Vill-Bhawarua,
PO-FP.S-GolukaraMadhuban Distt-East Champaran, Bihar (RESPONDENT NO.20)

21. Shiv Kumar
R/O Vill-Kalyanpur Harauna,

' Mahto S/O LaxmanMahto,
PO-IV'Iorsand, P.S-Motipur, Muzaffarpur, Bihar (RES PONDENT NO.21)
22. Rani Kumari
> W/O Om Prakash Kumar, Vill-Pagambarpur,
(RESPONDENT NO.22)

Kolhua PO-Kolhua, Distt-Muzaffarpur, Bihar

23. Bhikhari Rai
™" §/O Sarai, Muhammadpur, Muzaffarpur, Bihar

(RESPONDENT NO.23)
24, Rajesh Kumar Rai
2 $/0 GirijaRai, RIO Vi
25 Sahid '
7 §/0 Abdul Majid, Vill-Rampuragan

P.O-Brahampurkarma, Muzaffarpur, Bihar
%6/. Surender Mahto @ Sahni
/ Vill-Morsandi Mathia P.S-Motipu

]l-Rampur, Distt-Muzaffarpur, Bihar(RESPONDENT NO.24)

(RESPON DENT NO.25)

r. Muzaffarput, Bihar (RESPON DENT NO.26)

\2/7‘ Devanand Kumar :
S/0 Dharamnath Prasad Chourasia Morsand,
27
- Motipur, Muzaffarpur, Bihar (RESPONDENT NO.27)
s%} Vijay Sah
S/0 Sh. L Vill- Senduariganj Singh
o y (RESPONDENT NO.28) —

P.O.- Barbari, P.S-Motipur, Distt.-Muzaffarpurs Bihar
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M/S Sushila Ply & Venceer,

bcnd\vx}rn-(m_;singh. P.S- Motipur, District-Muzalfarpur ‘
a proprietorship firm through its Proprictor Sheoji Roy,

son of Chalitar ) ‘i ,

son of Chalitar Roy, Resident ol village- Sendwari-Gajsingh,

P.S.-Motipur, District- Muzafl:

ury Distriet- MuzalTarpur, iSp INT ( 3

30_ I\I/S J\_"“sh ])ly LQ{ \"L‘"Qc"’ (l(ljbl ()NI)I/NI N();2 )) :\(\
.N"") '" Slu.'”*_N“'“’“dil, P.S. Motipur, District-MuzafTarpur A
a proprictorship firm through its Proprietor Sikandar Kumar, o |

son of |‘"|_dh‘0 Roy, Resident of village-Nariyar Sethi, Nawada

P.S.- M(?Ul)lll“ District-MuzafTarpur (Rl-‘él’()NDl’N’l‘ NO.30)
31. M/S Avikrit Ply & Veneer, J / )

Nm-iyal: Sethi, Nawada, P.S. Motipur, District-Muzaffarpur

a prop‘nctorship firm through its Proprictor Manoj Kumar Yadayv

Is)onsl 0;\4110‘:?1 Chglidra Yadav, Resident of village- Nariyar Sethi, T\,Jawada,

S.- pur, District- affarpur INT

o O, Ve;i\/ﬂe:‘l,zqﬁ'upm. (RESPONDENT NO.31)

Sendua.ri Gajsingh, P.S.. Motipur, District- Muzaffarpur

a proprietorship firm through its Proprietor Randhir Kumar Yadav

son of Ram Naresh Rai, Resident of village- Senduari Gajsingh ,

P.S.- Motipur, District- Muzaffarpur (RES,PONDENT NO.32)
33. M/s Vishwakarma Ply & Veneer,

Senduari Gajsingh, P.S.-Motiput, District-Muzaffarpur

a proprietorship firm through its Proprietor Upendra Sah,

son of Late Mahadeo Sah, Resident of village- Senduari Muzaffarpur. Gajsingh,

P.S.-Motipur, District- Muzaffarpur (RESPONDENT NO.33)
34. M/s Mangalam Enterprises,

Senduari Gajsingh, P.S-Motipur, District-Muzaffarpur

a proprietorship firm through its Proprietor Chanda Kumar Yadav,

son of Baijnath Rai, Resident of village- Senduari Gajsingh,

P.S.-Motipur, District- Muzaffarpur (RESPONDENT NO.34)

35. M/S Jay Laxmi Ply & Veneer,
Senduari Purushottam, P.S. Motipur,
a proprietorship firm through its Proprietor Shashi Kumar Yadav,

son of Sukhdeo Roy, Resident of village-Senduari District- Muzaffarpur.
Purushottam, P.S.-Motipur, (RESPONDENT NO.35)

36. M/s Akash Veneer,
Nariyar Sethi Nawada, P.S.- Motipur, District- Muzaffarpur

a proprietorship firm through its Proprietor Ram Kumar Rali,
son of Phuleshwar Rai, Resident of village- Nariyar Sethi Nawada,
P.S.-Motipur, District- Muzaffarpur. (RESPONDENT NO.36)

37, M/s Munna Veneer,
Nariyar Nawada, P.S.-Motipu :
a proprietorship firm through its Proprietor Munn

son of Lalbabu Rai, Resident of village- Nariyar Nawada, ) o !
P.S.-Motipur, District- (RESPONDI"N FNO.37) ;

Muzaffarpur.

38. M/s Hari Om Enterprises, ' . 4 \

Senduari Gajsingh, P.S.-Motipur, District-Muzaffarpur

a proprietorship firm through its Proprictor Harl Nundan. natYech

~ son of Late Mewa Lal Rai, Resident of village- Senduari Mlj/.a)lla;\ivll)u[:m 08)

Gajsingh, P.S.-Motiput, District- Muzaffarpur (RESPONDE
39. M/S Manish Plywood Industries,
~ Morsandi, P.S. - Motipuf, District- Muzaffarpur |

a proprietorship firm through its Proprietor A&md ::il;mr,

ident of vi - Morsandl,
son of Bindeshwar Ray, Resident of village- Mo (RESPONDENT e

P.S.- Motipur, District- Muzaffarpur-

District- Muzaffarpur

r District- Muzaffarpur
a Kumar,

R-29 R 4) ddea Ve (e de. ¢.0.2023 0 DAIVOJF]

Kumar Yadav,

'1
|
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40. M/S Brij Veneer & Say Mill,
S

T Renfo
Senduari Gajsingh, P.S.-Motipur, District- Muzaffarpur R il 4l
a proprietorship firm through

its Proprietor Brijkishore Roy, rdded Yo
aged about 44 years (male), son of Khyb)g| Roy, O¥dendp., o
Resident of village- Senduari Gajsing, : (.2 221 N
P.S. Motipur, District- Muzaffarpur, (RESPONDENT NO.40) o A
A M/S V.S.K. Veneey & Ply, : |
Kalyanpur- Harauna- Motipur, P.S.-Motipur, Distric(- Muzaffarpur 43)/»(0 LB//’Z(
a proprietorship fippy through its Proprietor Vinod Bhagat, ' {
son of Kamal Bhagat, Resident of village- Harauna-Moreshandi, ;
Muzaffarpul‘. P.S.- Motipur, District- Muzaffarpur (RESPONDENT NO.4 1) ’
: ; . |
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